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Name of the Company | Tvastar Infratech Pvt.Ltd. -Vs- Usha Martin Ltd.
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Ld. Counsel on behalf of the operational creditor is present.

ORDER

Nobody represents from the corporate debtor side.

Ld. Counsel appearing on behalf of the operational creditor
submits that the matter was settled out of Tribunal and sought
leave to withdraw the petition.

Leave is granted. C.P.(IB) No. 178/KB/2018 is disposed of as

withdrawn.
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